FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR OCTAGON BUILDERS AND PROMOTERS PRIVATE LIMITED

OPERATING IN REAL ESTATE CONSTRUCTION / DEVELOPMENT RESIDENTIAL/
COMMERCIAL SPACE AT ROORKEE, HARIDWAR, UTTRAKHAND

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/ CIN/ LLP No.

OCTAGON BUILDERS AND PROMOTERS PRIVATE
LIMITED

CIN: U70109UP2006PTC069978

2. | Address of the registered office D-3 & 4, Sector-10, Gautam Buddha Nagar, Noida, Uttar|
Pradesh, India, 201301
3. |URL of website Not available
4. |Details of place where majority of fixed [Complete project details including the records pertaining to
assets are located the home buyers has not been handedover by the ex-
management. To the extent information available, the
Corporate Debtor has project site with the name “Santour|
City” / Har Har Gange at Bawli Kalanjari, Pargana Tehsil
Roorkee, Haridwar (near Patanjali Yogpeeth) and “Santour
City” Dehradun.
5. |Installed capacity of main products/|Not Applicable as the Company has no Manufacturing
services Operations.
6. |Quantity and value of main products/ [No business operations in the last financial year.
services sold in last financial year
7. | Number of employees/ workmen INo details available
8. |Further details including last available [Financial statements as available with the RP can be
financial statements (with schedules) of two jobtained by  writing email to the RP at
years, lists of creditors, relevant dates for [cirp.octagon@gmail.com
subsequent events of the process are
available at:
9. |Eligibility for resolution applicants under Kindly = write an email to the RP on
section 25(2)(h) of the Code is available at |cirp.octagon@gmail.com
10. |Last date for receipt of expression of interest {12/02/2025




11. |Date of issue of provisional list of 22/02/2025
prospective resolution applicants

12. | Last date for submission of objections to [27/02/2025
provisional list

13. | Date of Issue of final list of prospective 09/03/2025
resolution applicant

14. | Date of Issue of information memorandum, {14/03/2025
evaluation Matrix and Request for
resolution plans to prospective resolution
applicants

15. | Last date of Submission of Resolution Plan (13/04/2025

16. | Process email id to submit EOI Electronically at cirp.octagon@gmail.com and physically|

at B-84, Takshila Colony Garh Road Meerut U.P.- 250004

Signature of the Resolution Professional

Sd/-

Hemi Gupta

Resolution Professional of Octagon Builders and Promoters Private Limited (In CIRP wef 16-04-
2019)

IBBI Registration No - IBBI/IPA002/IP-N00147/2017-18/10383

Address: B-84, Takshila Colony, Garh Road, Meerut (U.P.)-250004

DATE: 27-01-2025

PLACE: MEERUT
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b olel aﬂﬁ Canara Bank@ Regional office E-AUCTION
Civi

A Govemment ofndls Undert il Lines, Moradabad SALE NOTICE

E-Auction Sale Notice for Sale of Immovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of

i i i i Lagal Cell
| Secuntyllr_ltﬂrast Act, zu_uz (read with proviso to Rule 8 (6) & 9(1) of the Security Interest (Enforcement) Rules, Eﬂﬂ?} L} HDFC BANK [ ry Ut i IO Shivai Marg
MNotice is hereby given 1o the public in general and in particular to the Borrower {5} and Guarantor (5] that the below descrbed immaovable property morgaged/charged to the Secured Craditor, the Constructive/ Symbolic! r——— Motl Nagar, New Dethi - 110015
physical possession of which has been taken by the Authorised Officer of the Canara Bank., Secured Creditor, will be sold on *As is where is”, "As is what is" and "Whatever there is without recourse™ for the recovery of “APPENDIX- IV-A _[See proviso to rule § (5]]
dues to the Bank as per Demand Notice under Section 13(2) & futher interest thereon, charges and costs due to the Canara Bank, as detailed in the table below. . : Sale notice for sale of immovable properies
Bid Increment Amount 10000/- E-Auctian Sale Notice for Sala of Inmavable Assets under tha Sacuritsabon and Reconstruction
. . : . of Financial Azsats and Enforcemend of Security Interest Act, 2002 read with proviso io Bule 3 (6}
- . ! - : 2, W Reserve Price ! : ol
Last Date & Time for EMD Deposit : 27.02.2025 up to 5:00 PM, J§ Date & Time of E-Auction : 28,02,2025 between 10 AM to 2 PM o e Sacariy nerest Enforcaman) Rues, 2002
(With unlimited extensions of 5 minutes duration each) Earnest Money) Motice is heraby given to the publc in general and in particular 1o the Borower (3) and Guarantor
5] that tha balow described immavable property mongaged'charged b the Secured Creditar, the
Sr. Name of Account/Borrowers/ Description of Properties Ois Amount physical possassaon of which has been taken by the Authorised Officer of HOFC Bank Lid.
No. Guarantor/ Branch Name . , Secured Creditor, will be soid on “As is where is”, “As is what 8", and “Whatever thare is” on
i ; " N ; ] DBth May 2024, for rec fRs. 12,60, 6121 o 11.08, 2018 along with further interest
1 | Smt. Usra Tanzeem Dfo Tanzeem Akhtar, Fl.a.t MNo. 4 at Znd Flnqr. Magar Hugam Mo, 342(204), situated at "S.F I__|Lﬁ::;rt;..r Homes", Marris Road, and Abdulla | Rs. 1;1110.532.51"!- | Rs. 3892 700/- and :haarlés-s am;ﬁﬁiﬁ'; I_’|:HDFG BM&EE;?” i thln.;l IHgstLATuPDH. tll-!:j- I‘Tﬁq
Smt. Kahkashan Praveen Wl/oTanzeem | Girls College Road, Civil Line, Aligarh, Carpet Araa 906,54 54, Feet, Plinth Area 1066.50 Sq, Feet Owned by Smil. + intarest + Rs, 3.80,270)- SAMEERROY & (ili) MRS, HIMANI CHANDOLA. The reserve price will be Rs. 12,00,0008 and
Akhtar Kahkashan Praveen wioTanzeem Akhtar Bounded as: East: Open Land on Ground Floor of the Company West: | other expenses the eamest maney dE"‘ﬂgJ!::Il_lll':li::ﬁr;tilTﬂ' W:l::ﬂfmlﬁ Pmal;T'f:u' iy
o - I ; . : B . : SOrE GeSCriplion of the Immovaie proper
Branch: Sahaspur (Bijnor) . Common Passage and Slaircase North: Flat No. 3 South: Open Land on Ground Floor of the Company . Flat M. 52, Measuing 1111 50, F1,, Tower Mo, M, O 6ih Floor Alongwith Car Parking M. 454,
. " . “hill View Garden” Bhewadi, Teh. Brawadi, Dist, Atwar, Raasihan.
ThE‘ statutnry notice l,.ll'ldEl" RU’E B{E} Df '“'IE' SAR FAEE' Al:t 20‘02 IS d 3u-dﬂy sSd |E notice. For detailed terms and conditions of the sale, please refer bo the link provided in HDFC Bank Ltd,
- — — ——— . . ) - Secured Creddor's website, hitps:ifwww hdfchank. com/personelresourcesimpartant-nodices,
= Other terms and Conditions: « Auction/bidding shall be anly through "online Electronic Bidding" through the website https://lebkray.in Bidders are advised to go through the website for detailed terms For any property ralated query may contact Mr. Arvind Sahota & Mr. Bhuwan Sngh (Authorised
before taking part in the e-auction sale proceeding. * The property can be inspected with Prior Appointment with Authorised Officer, on any working day during office hours. » Intending bidders shall hold a Officars), MOB No: 3082505505 & 9212504542
valid digital signature cerfificate and e-mail address. For details with regard to digital signature please contact the service provider Email - support.ebkray@psballiance.com. 8291220220 - For Dato: - 28.01.2025, Flace: - Delhi Autharised Offier, HDFC Bank Ltd.
sale proceeds of Rs. 50 (Rupees Fifty) lacs and above, the successful bidder will have to deduct TDS at the rate 1% or applicable as on date the Sale proceeds and submit the original receipt of TDS
cerlificate to the Bank. + All charges for EDI?I‘IJE?'EHL‘.E, stamp FIuty, _GST, reglls.tralmn charges elc., as applicable shall be Iqu:rrne by the successiul bidder only. -Authurr:.:edl Officer r&:s.enresl 1.hE rlught o e c AN FI N H OM E s LTD
postpone/cancel or vary the terms and conditions of the e-auction without assigning any reason thereof. =In case there are bidders who do not have accessto the intermet but interested in participating the F@ B1MS c n
e-auction, they can approach concerned Regional office Moradabad who, as a facilitating centre, shall make necessary arrangements. » For further details contact Canara Bank, Branch OR the o 46, GMS Road, First Floor, Above Canara Bank
service rnv'?:rier EI'FI:EH support.ebkra > sballiance.com. 8291220220 ’ Y ’ (;r!:nnm[:ulmu LH Near Wadia Institute, Dehradun Uttarakhand - 245001
S -Support.ebkray@psballlance.com, _ _ o , _ _ o _ mem e Contact- 7625079160 CIN : 185110KA1987PLC008699
SPECIAL INSTRUCTION/CAUTION - Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will be responsible forany Tty S a8 Mail- dehradun@canfinhomes.com
lapses/failure (Internet failure, Power failure, etc.) on the part of the bidder or vendor in such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary APPENDIX-IV-A [See proviso to rule 9(1)]
arrangements/alternatives such as back -up, power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the auction successfully, Sale notice for sale of inmovable properties
for any queries contact from Branch! Regional Office Maradabad SALE NOTICE for Sale of Immovable Assets under the Securitisation and
. Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read

Date : 27.01.2025, Place : Bijnor, Aligarh AUTHORISED OFFICER CANARA BANK with proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002

NOTICE is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the
: y [FAP T TR - Secured Creditor, the physical possession of which has been taken by the Authorised Officer

it f e r H H H . . ; ; 1 . PRTINTS ] [Pl

(Do : ) {_1 {_‘_l []{_‘1 I .['i B(_'l I] ]_\ Heglonal mflce: C|HII Llnes, Moradabad SALE NOTICE of Can Fin Homes Ltd.., Dehradun Branch, will be sold on “As is where is”, “As is what is”,
W BT H T | e T ] 4 G of lad Lndertaking and “Whatever there is” on 18/02/2025 for recovery of Rs. 29,45,329/- (Rupees Twenty Nine
Lakh Forty Five Thousand Three Hundred Twenty Nine Only) due to Can Fin Homes Ltd. from

i ; : I bt - ! ; ; ! Mr. Balbir Singh S/o Bachan Singh and Mr. Sandeep Singh Rawat S/o Balbir Singh
E-Auction Sale Notice for Sale of Inmovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 | |2 ¥ Gononsrs) and M. Harimohan Sio Bhagrateo (Guaranion a6 on 2710172025
read with proviso to Rule 8 (6) & 9(1) of the Security Interest (Enforcement) Rules, 2002 tsget:zrogvggmfur(tger interFest rtand itherocf;a)rgesd tft}?reon- Thte resefved PriC?t Wi,'|'| Ee
S. ,UU, = (RUpees rourteen Lac Only) an e earnest money deposit will be
Notice i hereby given fo the public in general and in particular to the Borrower (s) and Guarantor (8} that the below described immovable properly morigagedicharged to the Secured Creditor, the Constructivel Symbolic/ physical possession of which has been Rs.1,40,000/- (Rupeez One lac FourtyThousan)éi Only). Yo
laken by the Authorised Officer of the Canara Bank , secured Creditor, wall be sold on As is whereis , Asiswhatis and Whatever there is without recourse for the recovery of dues 1o the Bank as per Demand Natice under Section 13(2) & futher interesl Description of the property
thereon, charges and costs due to the Canara Bank, as detaded m the table below ghfffz Nol-jtt177k:h Mzuzgés\égiypur Gopiwala, Anarwala, Pargana Parwadoon, Distt-
. ’ . R ‘ " . ehradun , Uttarakhand —
Date & Time of E-Auction: 28.02.2025 between 10:00 PM to 2:00 PM (With unlimited extensions of 5 minutes duration each) Boundaries as under:
7 T T i : ‘& ; " : i . . North by: Land of Bharat Singh, Eastby: House of Arjun Gurun
EMD amount of 10% of the Reserve Price is to be dlepﬂmtled in E-Wallet of I'I.I'I.l'ls PSB Aillalnr:e F'mate L|m|ted (E-bkray) portal directly or by generating the Challan therein to deposit the EMD through Westbj’; Partly 10'wd passagge, SOL,thyby; oo of Tok Baadr & Othere
RTGS/NEFT in the account details as mentioned in the said challan on or before 27.02.2025 before 5:00 PM. Encumbrances: NIL f ] f
The detailed terms and condition of sale are provided in the official website o
Sr Reserve Prlca Can Fin Homes Ltd., (www.canfinhomes.com). Please refer to the following link
No. Name of Borrowers | Account Description of Properties Ols Amount Earnest Money .https:Ilwww.canfinhomes.com/SearchAuction.aspx |
Branch Name Tvoe of possession | | Date: 27.01.2025 Sd/-
YHE 0 Place: Dehradun Authorized Officer, Can Fin Homes Ltd.
1. | Borrower SMT. BABITA KASHYAP wio RINKU KASHYAP, Mr. RINKU s/o MAHESH | AResidential House measuring 105.00 Sq. meter bearing gata no 370mi Situated | Rs, 120402240 | Rs. 28,30,000
CHANDR, BERANCH-MORADABAD SHAHPUR TIGRI at moja Daakka, Teshsil and District Mormdabad (UP)), Bounded as: East: Plol +intt, & other Rs 2 E.3 ﬂﬂﬂ ’
Smt. Suman Vishoni, West: Araji Vikreta, North: Araji Achsaan, South: Rasta aXpenses SYMBOLIC FORM G
common 12 ft wide . INVITATION FOR EXPRESSION OF INTEREST FOR
2, 1.5 P PLASTIC10 MILAN VIHAR, DELHI ROAD, MORADABAD 24001 Al that part and parcel of the property consisting of RESIDENTIAL PROPERTY WITH | Rs. 10,67,004 | Rs. 16,40,000 OLTAGON BUILDERS AND PROMOTERS PRIVATE LIMITED OPERATING
2. Sri Vikram Madhok Sio Butaram Madhok, Rio Vill Majholi Moh, Milan Vihar, Gali | AEA 28 SQ MT SITUATED AT MAJHOLI GATA NO. 201 MILAN VIHAR DELHI | 2oy & other | Rs, 1,64,000 g it doopens b Mol bg o B dreeilraly
no.2 House no.11, Delhi Road, Moradabad 244001 ?}F 5&2&% GUPTJ#EDWS'EAE?ET #Emﬁ %E&%ﬁhﬁ%ﬂ axpenses — ! | (Under Reguiation 36A (1) of the Insolve n-::g,.' and Bannrptn:'g.r Board of India
3. Sn Vikas Madhok Rio Vill Majholi Moh. Milan Vihar Gali no.2 House no.10, Delhi | o o) ner At ' ' ; SYMBOLIC | (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
Road Moradabad 244001 RELEVANT PARTICULARS
Branch - Kutchery Road Branch 51 Name of the Corporate Debtor | OCTAGON BUILDERS AND PROMOTERS
i LT 06
3.| 1. S Vikram Madhok Sl Butaram Madhok, Rio Vill Majholi Moh. Milan Vihar Gail | Al that part and parcel of the property consisting of RESIDENTIAL HOUSE WITH | Rs. 14.66.491/- | Rs. 41,30,000 e e Bt Saierih Bt b
no.2 House no.11, Delhi Road, Moradabad 244001 AREA 70,00 SQ MT SITUATED AT VILLAGE MAJHOLI GATA NO. 201 WARD | 4 intt. & other Rs. 4.13.000 , R | e o
- ; . ! . e LA ! ; i ' !
2. Smt Monika Madhok W/o Sri Vikram Madhok Rio Vill Majholi Moh. Milan Vihar | NO. 17 PRIVATE PLOT NO. 02 MILAN VIHAR COLONY DELHI ROAD TEHSIL | . — |3 URLof webste [ Not Avalable
Gali no.2 House no.11, Delhi Road Maradabad 244001 AND DISTT MORADABAD, BOUNDED AS- EAST-HO MRS. PRIYA MADHOK, ' SYMBOLIC b1
: : : it : i : . |WEST-ROAD 152 MTR WIDE. NORTH GOVT. NALA SOUTH- RASTA 152 4. [Details of |Complete project details including the records pertaining to the home
3. 5ri Vikas Madhok R/o Vill Majholi Moh. Milan Vihar Gali no.2 House no.11, Delhi MTR WIDE : ' ’ ' ' place where | buyers has not been handedover by the ex-management. To the exient
Road Moradabad 244001 Branch - Kutchery Road Branch majority of | information avadable. the Corporate Debtor has progect site with the name
fived assets | —@ntour Lity"  HarHar Gange at Bawli Kalanjan, Pargana Tehsil Roorkee,
4. | Borrower; Armani Ladies Readymade, Proprietor Abdul Hasan (Legal Heir Mehrul | Al that part and parcel of the propery consisting of 1, A Residential Building | Rs. 8,00,234- | Rs. 23,86,000/- are locatag | Haridwar (near Patanjali Yogpeeth) and *Santour City” Dehradun.
Nisha}, Mohd. Faizaan Measuring Area 92.00 sg.mir, Siuated al Mohalla Ansariyan, Madhya Pund, Ward | 4 intt & other Rs. 2,38,600 5. | Installed capacity of main Nat Applicable as the Company has no
(Legal Heir Mehrul Misha), Branch: Dharampur Kalan No. 19, Kasba Bilan, _[:“5“- Moradabad, E’”"-'m*'d East: Rasta 13 Fest wide, West: EXTENSES : products/ sﬂr-.-'c:gs m;.rm?;c:ming Operations 2k
Plotof Junaid, North: Flot Mukir, South: Rasta 7 Feet Wide. i SYMBOLIC {6, | Ciantity & valua of main products!| No business operations in the iast
e | o = =T R T ' B services sokd i last financial yesr | financial year.
5 Borrower: Al that part and parcel of the property consisting of A Residential cum Commercial | Rs. 21,65,063- | Rs. 14,63,000 7. Number of employees/ warkmen | Na details available
1. 5H RAHIS S/0 RAFIQ AHMAD MOH ANSARIYAN TEH BILARI DIST- Building Measuring Area 41.81 sq.mir, Situated at Mohalla Ansanvan Uttad, Ward | 5 intt. & other Rs. 1.46.300 rai e . .
i P : 3 HILL F i (8 | Furiher details including |ast availabée] Financial stataments as available with the BP
MORADABAD UP - 202411 MOBILE - 919639035703 No. 18, Kasba Bilan, Tehsil Bilan, Disit. Moradabad, Bounded: East: Rasta 12 Feet EXPENSEs financial statements {wih schedudes] | can be obtained by wriing email to the RP at
2. SMT H-IE'I-|SJ["|H w:‘l{:l EAHEES UEF HAHIS MDH AMSARIV:‘&I.N TEH E”_AF“ ".I'Iul'ld-l':'! ‘J‘I‘Eﬁt WCJAMLﬂ HE-I'Tﬂ HI:H‘H"I H'I'D -SI'I'I[. Shﬂj-ﬂéﬂ'l Sl:luth H'Ih T'.I"Ehbﬂﬂh E?H EDL[E :,{m:. ?EBI'S. fisls U{VIEUI|LIf5. cim_nmgnn@gma“.:gm
DIST- MORADABAD UP - 202411 MOBILE - 919639035703 relevant dales for subsaguent events
Branch: Dharampur Kalan | | of the process ane available at: _
. 9. | Eligikdlity for resolution applicants | Kindly write an email to the RP an
B. Borrower: All that part and parcel of the property consisting of A Residental Budding' Piot | Rs. 17,65,621.07 Rs. 16,70,000 under section 25(2)(h} of the cirp.octagoni@gmail.com
Shahid Hussain S/o Bhoora, Mohd. Saleem S/o Itvar, Measuring Area 92,76 sqmir, Siuated al Mohalla Ansanyan Uttan, Ward No. 18, | +intt. & other Rs. 1,67,000 | Codeig available at _
Branch: Dharampur Kalan Kasba Bdar, Tehsi Bilar, Dist. Moradabad, Bounded as: East: Propery of BYDENSES 10| Last date for receipt of expression | 12/02/2025
Kabristan, West: Plot of Shahnaz Begum, North: Property of Kabristan, South: - SYMBOLIC | |of interes] _
Rasta Kham 10 Feet wide. t1, | Date u;frifssue of ?rqw';sinnalllis-t:;:l-'" 2210212025
rospechve resoiution appdcanis
7. | Borrower M/s Munir Automobiles, Prop- Mr Munir Ahmad Sio Jumma Khan, Mr. OM | A Residential House measuring 62.00 Sq. meter bearing gata no 405 Situated at | Rs. 209150272 | Rs. 20,30,000 5 -Ea szpl:late = Suhmigmipﬂé 3710272025
Prakash sio Shiv Charan Mohalla Tila (Jayantipur) Near Karula and opposite Ahamd Comgplex, Sambhal | +intt. & other Rs. 2,03,000 | objections to provisional list |
BRANCH-MORADABAD SHAHPUR TIGRI Road Teshsil and District Moradabad (UP)), Bounded as: East: Araji Chote, EXDENSes ETMEIJILEE 13| Date p?g-f;:;'ﬂsua of rl'mgl list of 09/03/2025
N = } | | prospective resolution applicants |
:‘;I']n:‘l. .;;u‘ap Asma Begum, North: Arap Gulzar and ETC, South: Rasta commaon 4 Ela’renfissuenfin*ﬂ*“'ta.l mation | 14/03/2025
wide memorandum, evaluahon makny
: : and 1 far resolution plan |
8. | 1. Mr. Nawab Jaan S/o Bhure Khan Purani Abadi Jannat Nagar Jyantipur Seetapuri | A Piot measuring 78.06 Sg. meter bearng gata no. 200, Siuated at vilage | Rs. 3,59,429.59 Rs. 25,70,000 ;pusﬁ:ﬁ: re-;:.rlustEF: apﬁ::a?wt?
Moradabad, UP- 244001, M.N.- 8923058941, 2. Mohd. Asif S/o Nawab Jaan Purani | Jayantipur Tehsll and Destrict Moradabad (UP) Bounded as: East: REE!.E_Q Meter +intt. & other Rs. 2.5?1““‘“ 15 | Last date for submission of [ 13/04/2025
Abadi Jannat Nagar Jyantipur Sestapuri Moradabad, UP- 244001, M.N - 8923058941 Whde, West LIG Pliot no. 50, North: LIG Plot No. 52, South: Road 6 Meter wide eXpenses | |resalution plans _
Branch: Gulab Bari SYMBOLIC 15 | Process email id to submit EQl | Electronically at cirp.octagon@gmail.com
: 5 and physically at 8-84, Takshila Colony
9 | Mis Attari Handicraft, Prop- Mohd. Saleem S/o Abdul Jallel A Single Storeyed Residential Building 27.19 Sq Bearing Gata No 510001 Situated | Rs. 10,45,540.70 | _Rs, 21,89,000 _ | Garh Road Mesrut U~ 250004
Mohd. Saleem Sio Abdul Jallel at vilage Bhadora Teshsil and District Moradabad (UP)) , Owned by Mohd. |  +intt & other Rs. 2,18,900 Sdl-
BRANCH-MORADABAD GULAE BARI Saleemn Sfo Abdul Jallel, Bounded as: East: House of Smi Seema Begam, West EXPENSES DERR. - Ee-rllai Gupt;
¢ A | s i | as0ruLon Frolassonal o Of BdErs an
: House of Furkan, North: 4/t wide Road, South: House of Guddu, one mariji SYMBOLIC EE g Ei'm' e Eromolers Private Limited (I Cﬂﬁi Hmp o 16,04 2019)
o T ; Meerut istrati : IBBUIRADDZ!IP- 12017-1
10 | M/s Nandini Enterprises, Sri Sanjiv Raghav (Proprietor) A residential Piot measuring 137.13 SqMt bearing Gata no.18, 20 Kha 21 Kha, | Rs. 14,68,016 | Rs. 48,60,000 e Registration No: IBBUIPADDZIP-NOD147/2017-18/10383
Sn Sanjiv Raghav S/o S Ompal Singh Raghav 47Ka, 48 Kha situated al Gowing Nagar (Shora Govind) Tehsil & Disticl |+ intt. & other Rs. 4,86,000
Sri Pushpendra Raghav Sio Sri Ompal Singh Raghav Moradabad. Owned in the name of Sri Ompal Singh Raghav Sio Late Sri KhemPal EXpenses
BRANCH-MORADABAD GULAR BARI Singh Raghav, Bounded as: East: House of Other Person, West: Rasta 3.05 mt. SYMBOLIC T TATA CAPITAL LIMITED :
wide, North: Plot of Sheela Vierma, South: House of S Ajeet Singh TATA HEIL_?:I. m;m'::l:.l 1 dth Flﬂl:;lr, Tﬂrer .ﬂ.,FFemlnshlﬂlla I?}ugull Eu:;.]su fl';rlc.,
ﬂl'lpa rao hagam Marg, LOWEer Farel, iMumgai-x .
1] 1. KABIR IMPEX SOL PROP MOHD GULFAM H NO 793 DHEEMRI ANSIK ISLAM | All that part and parcel of the property consisting of A Residential building |Rs. 14,78,385.83| Rs. 65,64,600 POSSESSION NOTICE (FOR IMMOVABLE PROPERTY
NAGAR MORADABAD UP -244001 MOBILE - 9837003554 measuring area 146.84 Sq. Mir. Situated at MOZA DHIMRI Tehsil and Dist. |  +intt. & other Rs. 6,56,460 (As per Appendix IV read with Rule 8{1)
2. MOHD GULFAM S/0 NAZAKAT HUSAIN H NO 793 DHEEMR| ANSIK ISLAM Moradabad -244001 Bounded as: East: House of Mauzam Ali, West: House BXDBNSES of the Security Interest Enforcement Rules, 2002)
NAGAR MORADABAD UP -244001 MOBILE - 9837003594 of Riyasat Hussain, North: Araji Laddan Ustad, South: rasta 12 fi wide SYMBOLIC This s o inform that Tata Capital Lid.(TGL) ks a non-baniing finance comgany and incofporased
3, SAMINA WO MOHD GULFAM SIR SAYYAD NAGAR NEAR DHARAM KANTA under the provesions of the Et_lﬂ'li.‘ﬂllmﬂ Act, 1956 and having its regstened ofice atlﬁﬂni_nsua
KAURALA MORADABAD UP -244001 MOBILE - 8837003594 Business Park, Tower A, 11th Floor, Ganpatrao Kadam h'!'a.u._L{:-'.thalsl. Wurnbal- 400013 and
Branch: Maihola a branch office amongsl ofhar places al New Delhi ("Branch™). That wide Orders daled
s : 24112023, |he Watonal Company Law Tribunal (NCLT) Mumbal has duly sanciioned fhe
12| 1. M/S AMROZ TRADERS Proprietor - Mr. MOHD FARDEEN Sfo MOHD ASIM H NO | Residential property Situtated at GATA NO -747B Moh. Budh Bazar, Opp. | Rs. 22,38,076 | Rs. 50,00,000 Scheme of Arrangement between Tela Capital Fmancis! Services Lemited (TCFSL) and Tata
2123- NEAR PANCHAYAT GHAR PAKWADA Moradabad UP-244101 Mobile - | Ashrafi Masjid & Near Panchayat Ghar, delhi road, pakbada morth, Tehsil & | +intt, & other Rs. 5,00,000 Closnisch Capia Lt (TOCL) 3 ansforos and Toa ol Lk (TCL)
7500008276 Dist-Moradabad,U.P-202411, Boundaries as per sale deed no: East: |  eypenses T L b
2, Smt SHAMA PARVEEN (Guarantor) wio MOHD ASIM, H NO 2123- NEAR |House of mohd. Tasleem West:Rasta 16 ft wide, North: Plot of Abid Bhai ' SYMBOLIC ateriuiichisin bt it et e eplinddon deline
PANCHAYAT GHAR PAKWADA Moradabad UP-244101 Mobile - 8084607457 South: Plot of anis & others iogethar with &l the propedies, assets, assefs, rights, benefits, inferest, duties, obligations,
Branch: Mandi Chowk kabilities, contracis, agreements, securities efc. wef 01.01.2024. In pursuance of the sad
DOroder and the Scheme, il the faclity documents executed by TOR3L and all cutstanding
13 | Mumtaz Residential Property measuring 64.00 Sg. Mtr. situated at Khasra No, 514, | Rs. 3,60,875.91 Rs. 19,50,000 respact thareod stood transferred to Applicant Company and thus the TCL & entitled 1o claim the
Ac, Mo.- 8580983000004 Gali No. 9, Jahid Nagar, Bhadora Near M.|A. Public School, Moradabad, U.P, +intt. & other Rs. ‘13511]“4] sal.me |r|:||r|t.r|uiE-ﬂrr;:rﬂEfs'I:u-Hurrr:u.w_rsjinler!'us [heraal. _
Branch: Mandi Chowk Bounded as: East: Rasta 2.70 Mtr. Wide, West: House of Zareena, North: | axpenses SYMBOLIC ot btk M e SRl Mo iy L:ﬂ' S
L . ? CLUrIZ: | CONErUC o N i sels and Enioroems LY 1IN 1 1
Ll | House of Gamruddin, South: House of Smt. Khursheeda. I | 2002 and in axarciza of powers condemoad under seclion 13(12) read with Rule 3 of the Security
14| ALl REHBAR S/0 ISRAR HUSAI R/O RAMPUR DOURARHA KABIR NAGAR |A LIG Plot No. 51 Measuring 60.00 SQ MT Situated at Sitapuri Das Sarai | Rs. 24,97,969.44 | Rs. 20,88,000 e D oo 1 e o Bt Wi Tk A T B R b
MORADABAD U.P, 24001 CONTACT 917599114366 Awvasiva Yojna Tehsil and District Moradabad Bounded as: East— Sadak 9.00 | +intt. & other Rs. 2,08,800 the said nofice '
Branch: Kutchery Road Mt Wide West — LIG Plot No. 50, North — LIG Plot No. 52, South — Sadak 6.00 BXDENSES The Barrowers, having failed 1o repay the amaund, nobioe is hereby given to the Borrowers,
MT wide ' SYMBOLIC particular and ihe public, in general, thaf the undersigned has taken Symboic/Consiruchve
Possession of the property descnbed herein belfow in exercize of powers confesred on him under
15| 1. SMT.BABITA W/O LAKHAN SINGH MOHALLA-LAXMI NAGAR NEAR PNB |Residental House measuring area 171.00 Square Metres situated at Mohalla | Rs, 20,39,430- | Rs. 20,88,000 Section 13(4) readwith Rule 8 of the said Act
BANK,DELHI ROAD GAJRAULA TEHSIL-DHANAURAE AMROHA UP-244235, 2. | Nagar, PN.B.Bank, Laxmi Near Delhi Road, Gajraula, Tehsil Dhanaura, Dist- |+ inft. & other Rs. 2,08,800 Ine E*-’*Tﬂ“;fﬁ- el ol P““"““F'E"T'- T“F’E“f“:”“dﬁ”"T“-ﬁ"*l;j“':“;
3 - ; property Bno any o023 IFgE wih the property Wik De su lra-l,"". o the ¢ 3"9!?! the [gia L.EpLa
MR.LAKHAN SINGH 5/0 INDRA SINGH MOHALLA-LAXMI NAGAR NEAR PNB | Amroha, Owned by Smt. Babita, W/Q Lakhan Singh BXpenses SYMBOLIC i d_’fmm an?'|::r.|nr Fefenrect 0 Deiowalong Wil Neseed bersio 6k pedialWereat chares:
BANK,DELHI ROAD GAJRAULA TEHSIL-DHANAURA AMROHA, UP-244235, 3. Bounded as: East: Rasta 9 Ft, Wide, West: House of Mr. Mohit, North: House of costs el from date of demand notice.
SHARAD KUMAR S/O0 SUMESH CHANDRA TYAG! VILLAGE-DAURARAPOST- Mr. Gauray. South: House of Mr. Bithu [The borrower's attention is invited to provisions of sub-section (8) of section 13 of the
REHREATEHSIL-HASANPUR, DISTRICT-AMROHA, UP-244255 ' ’ ’ ) Act, inrespact of time avallable, to redesm the secured assets. |
? ” Loan i Amount &
16| SANJAY KUMAR S/O KUDE SINGH RIO MOHALLA LAXMI NAGAR WARD NO 13 | A Residential House Near Rajneesh Kirana Store Measuring 46.09 sq mt Part of | Rs, 16, 59,522.65 | Rs. 15,20,000 sccot | e Botest  |'Symeat
HOUSE NO 202 K H DHANAURAAMROHA-UTTAR PRADESH UP 244235, CONTACT- | Khasra No. 163 Situated in Moh. Laxmi Nagar, Gajraula Tehsil Dhanaura & Distt. | + intt. & other Rs. 1,52,000 Mo Representativels) Demand Notice|Possession|
919568036254 Amroha UP, EXPENSEs SYMBOLIC BET4299, LLLEE SEHEEEIT ﬁfﬂgﬁﬁ\g&lﬁ?&i&ﬁfﬁg Rs, 78.82 9385 | 25.01.2025
' | J Y | MA { , ) VEL, -WEST DELHI, DELHI-1100 i
- - ; 13 Purushottam, South: Rasta 16 Ft. Wide Loan Aje| HAREVELI, NORTH-WEST DELHI, DELHI-110039
Other terms and Conditions:  Auction/bidding shall be oaly through "onfine Elecionic Bidding” through the wabsite https://ebkray.ini Bidders are advised to go through the website for detailed terms befre taking part in fne e-auchon sale proceeding.  The property can be inspected before % Ne. ﬁ:&_Eﬁﬁﬂﬁ:ﬂ%g?&ﬁ|,££E[|1L'1'F:I1E§%|TE:
27.02.2025 with Prior Appeintment with Authorisad Qfficer, on any working day durang office hows,  Intending Didders shall hiokd a valid digital signature cesificale and e-mad address. Fordetails with regand 10 digia signature pease contact the senice provider E-bikray (M's PSB Allianca Put Lid), E:ﬂﬁﬁ 4 MR RAV] KANT B-224, HAREVALI HAREVEL!,
(Contact No. TO4661234516354910172/ 8251220220/9692219848/ 8160205051, Emad:support eblray@pstalliance comy support ebkray@procure247.com) Forsale proceeds of Rs. 50 (Rupees Ffty) iacs and above, the successful bidder wil have to deduct TOS at he rate 1% o agplicatie R e e i
as on date the Sake proceeds and submil the onginal recaiptof TDS cerlificats to the Bank. All charges for conveyance, stamp duty, GST, regsiration charges elc., as applicabie shall be borme by the successful bidder only, Authorized Officer resenves the nght o postpone!cancel orvary the terms WEST DELHI, DELHI- 110039
and conditions of the e-auckon without assigning any reason thereal. I case there ane bicders who do not have access to the intermet but interested in participatng the e-auction, they can approach concamed Circle office who, as a faciitating centre, shall makie necessary arangements. For Description n'FFrfl:lerrur: FRGFEET‘I’ BEARING NO. 18/13, AREAM EP'._Si{_HING 2BIGHASS
futher dalas oontact Canara Bark, Branch OR. the senice provider E-bkray Ws PSB Allince Pt. Ltd), {Contact No, T04661234S/6354910172 8291220220/3892219848) 8160205051, Emallsupport ebkray@psballiance.com! support eblray@procure24T.com) SPECIAL| | il 1 DBt 8 11OBE PAST UL ARLY DESERED I IO RACE DotD Dty
INSTRUCTRON/CAUTION. Bidding in the last minutes/seconds should be aveided by the bidders in thedr own inbarest. Nelther Canara Bank nor the Service Provider will be respensible for any lapsestfadure (infemet failure, Power Gilure, efc.) on the part of the bedder or vendorin such cases. [n 17.01.2014, EXECUTED IN FAVOR OF M'S SANSKRITI VIKAS SAMITI Bounded As: East |
orderto ward off such cantingent situation, bidders are requested to make all the necassary amangements/allemalives such as back -up, power supply and whatever elsa required so that they are able to circumvent such situation and are able Lo parficipate in the auction successhuly, Ctiar L Waest. - Rogd Nearin: LinarLand Sou A ther Larkd -
for any queries contact from Branch/ Regional Office Moradabad Data: 28.01.2025 Authorised Officer
Place: Delhi For Tata Capital Lid.

Date: 27.01.2025 Place: Moradabad/Amroha Authorised Offcer Canara Bank

o0 © financialexp.epapkin o9 © New Delhi
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What India’s 2-wheeler boom
means for its urban mobility

Manoj Sharma

letters@hindustantimes.com

NEW DELHI: India is currently
grappling with a dramatic
increase in the number of two-
wheelers — an oft overlooked
element of the road. Over the
past two decades, the number of
four-wheelers on the country’s
roads has seen a marked rise,
which is often blamed for the
massive snarls that almost all
Indian cities now grapple with.
However, two-wheelers have
flooded the streets at an unprec-
edented rate, and while this
boom has ensured the security
of mobility to millions, it has
exacerbated urban challenges —
from traffic gridlocks and rising
emissions, to road safety.

In 2024, Delhi alone added
448,767 two-wheelers, pushing
the total number of motorcycles
and scooters on the streets of the
Capital past 5.7 million, from 5.2
million in 2023, according to
official figures.

To be sure, these are just the
vehicles registered in the city:
Delhi does have hundreds of
thousands of two-wheelers reg-
istered in neighbouring states.
Similarly, Mumbai now has
nearly 2.9 million two-wheelers
on its roads — up from 1.9 mil-
lion in 2017. However, the Indian
city with the most two-wheelers
is arguably Bengaluru, which as
on September 30, 2024 had a
staggering 7.5 million such vehi-
cles on its streets, up from 6.9
million in 2022.

Public transport failure
Experts attribute this sudden
rise in two-wheeler ownership to
poor public transport in Indian
cities: over the years, motorcy-
cles and scooters have become
the preferred choice for the low-
er-middle class due to their fuel
efficiency, even as they’re priced
out from travelling on Metro
trains due to relatively high fare,
while buses are often unreliable.
“This two-wheeler boom is a
sad commentary on our public
transport system. Many people
find the Metro fares high and see
motorcycles and scooters as a
cheaper alternative in terms of
cost per kilometre. High fares
cannot be justified, after all
Metro is meant to serve as an
essential public service,” said
urban designer Akash Hingo-
rani, the principal architect at

i
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In 2024, Delhi added 448,767 two-wheelers, pushing the total

number of such vehicles past 5.7 million.

Oasis Design.

Shreya Gadepalli, an urban
mobility expert, echoed this
view, saying that many people
find the Metro both physically
and financially out of reach.

“Most people use two-wheel-
ers for short trips of 4-5 kilome-
tres, where it’s hard to beat their
convenience,” she said, adding
that the solution lies in building
a more robust bus system. “We
need enough buses, and bus
stops within a five-minute walk-
ing distance for everyone.”

Surge in quick commerce
platforms

The surge in quick commerce
and food delivery services has
also significantly contributed to
the proliferation of two-wheelers
in India, with many of these
companies building extensive
fleets of two-wheelers to facili-
tate rapid food deliveries.

“Quick commerce has cer-
tainly driven up the demand for
two-wheelers. Not only does
quick commerce add to the traf-
fic, the short delivery times
promised also pushed delivery
staff to drive dangerously,”
Gadepalli said.

A report in The Hindu Busi-
nessline, citing Swiggy’s IPO
papers, stated that the platform
supported 457,249 active deliv-
ery partners as of June 30, 2024
— up from 350,280 in the same
period in 2023.

Evolution of 2-wheelers

Introduced during the Colonial
period, motorcycles were ini-
tially imported from Europe and
America as luxury items, cater-
ing primarily to the elite and offi-
cials. Brands such as Norton, Tri-
umph, and Harley-Davidson
dominated the roads, but these
vehicles were beyond the reach
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of the common man.

A few years after Independ-
ence, in 1955, Royal Enfield
began assembling motorcycles
locally, with the iconic Bullet
becoming a favourite among the
Indian police and military. The
1960s and 70s saw the rise of
domestic players such as Ideal
Jawa (which produced the Jawa
and Yezdi motorcycles) and Bajaj
Auto, which initially assembled
Italian Vespa scooters.

Soon, scooters emerged as the
preferred choice for families,
prized for their affordability and
utility, making them an essential
mode of transport for middle-
class households. Motorcycles,
meanwhile, were now consid-
ered a premium, more expensive
product, often seen as aspira-
tional due to their higher per-
formance and “macho” appeal.

The 1980s marked a turning
point, with the entry of Japanese
manufacturers through joint
ventures. Collaborations like
Hero Honda (between Hero
Cycles and Honda) revolution-
ised the market with the fuel-ef-
ficient CD100, making motorcy-
cles accessible to the masses.

Liberalisation in the 1990s
opened the doors to global play-
ers, driving rapid two-wheeler
growth. The Hero Honda Splen-
dor, launched in 1994, became
India’s best-selling motorcycle,
while indigenous brands like
Bajaj Auto and TVS diversified
their offerings.

Motorcycles became integral
to both urban and rural mobility,
reflecting India’s economic
progress. Last year, India sur-
passed China to emerge as the
world’s largest two-wheeler
market, driven by rising incomes
and urbanisation.

Congestion and emission

Experts point out that while two-
wheelers are smaller than cars
and occupy less road and park-
ing space, they contribute signif-
icantly to congestion and emis-
sions on the roads.

For example, an International
Council on Clean Transportation
(ICCT) briefing, brought out in
2021, reported that two-wheelers
constituted “more than 80% of
total vehicle sales in India in fis-
cal year (FY) 2020-21. Predomi-
nantly powered by internal com-
bustion engines (ICE), they also
accounted for 60% of India’s pet-
rol consumption, and for the cal-
endar year 2020, tailpipe carbon
dioxide (CO2) emissions from
the two-wheeler segment have
been estimated at nearly 38
megatonnes.

The two-wheeler segment is
not subject to any fuel consump-
tion standards, and fleet average
CO2 emissions were 41.2 gCO2/
km in 2018-19”.

It concludes that electrifica-
tion is key to achieving sizable
greenhouse gases and petroleum
consumption reductions.

As part of the PM E-Drive
Scheme, the central government
is pushing for the widespread
adoption of electric vehicles,
including approximately 2.47
million e-two-wheelers (e-2Ws).
To qualify for this incentive, only
e-2Ws equipped with advanced
batteries are eligible.

“I believe providing any sub-
sidy to purchase a car or a two-
wheeler effectively undermines
public transport...” said Gade-
palli.

Road safety a concern
WRI India executive programme
director (integrated transport)
Pawan Mulukutla said while
cumulative emissions and con-
gestion caused by two-wheelers
are significant concerns, the big-
gest issue remains crashes
involving them.

Two-wheeler deaths rose by
nearly 8% in 2022, reaching
75,000 and making up 44% of
168,491 road fatalities in India.
Data also revealed that two-
wheelers were involved in about
one-fourth of all crash fatalities.

While cities in some countries
such as the Philippines and Bra-
zil have created exclusive two-
wheeler lanes, around 90 cities
in China have introduced out-
right bans or curbs on motorcy-
cles due to the high fatality rates.

Everlasting Memory of

Shri Amar Singh

We pray to The Almighty for your eternal happiness on
your Birth Anniversary (January 27)

The priceless moments spent with you are our strength.
Your mortal presence was a gift of lifetime for us.
You are always a part of our Life. On this special day,
we pray for your Eternal happiness.

Pankaja Kumari Singh (Wife)

Drishti Kumari Singh (Daughter) Disha Kumari Singh (Daughter)

( A Public Notice
0ICICI Bank | have changed my name from
Registered Office: ICICI Bank Tower, Near Chakli Circle, Old Padra Vivek Kumar to Vivek Kumar
Road, Vadodara - 390007, Gujarat Chauhan. In future | should be B
Corporate Office: ICICI Bank Towers, Bandra Kurla Complex, Bandra known, identified and called ro,
East, Mumbai — 400051, Maharashtra as Vivek Kumar Chauhan. e =
Branch Relocation Notice Vivek Kumar Chauhan son of thls note Is torn.
On Behalf of ICICI Bank Ltd., Virendra Kumar resident of 2
Srinagar - Badrinathroad Branch 31/1, lane no. 1, Prem Nagar, What to do O

Dear Customers, Roorkee, district Haridwar
We wish to inform you that with effect from March 03, (Uttarakhand)
2025, we are relocating to a more convenient location.
Lr;i\?:::ﬁiss: Télrgf;:zrlziil:e::srinoth Road, Srinagar FORM G
Garhwal, Opposite Petrol Pum'p, Uttarakhand - 246174. INVITATION FOR EXPRESSION OF INTEREST FOR

h 1d b h . b h OCTAGON BUILDERS AND PROMOTERS PRIVATE LIMITED OPERATING
There would be no changein your account numbers or the IN REAL ESTATE CONSTRUCTION / DEVELOPMENT RESIDENTIAL/
security items issued to you. Assuring you of the best COMMERCIAL SPACE AT ROORKEE, HARIDWAR, UTTRAKHAND
services atalltimes. (Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
Sincerely, (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

\Branch Manager, Srinagar - Badrinathroad Branch ) RELEVANT PARTICULARS

.| Name of the Corporate Debtor | OCTAGON BUILDERS AND PROMOTERS
along with PAN/CIN/LLP No. PRIVATE LIMITED CIN: U70109UP2006PTC069978
-|Address of the registered office | D-3 & 4, Sector-10, Gautam Buddha Nagar,
Noida, Uttar Pradesh, India, 201301

.| URL of website Not Available

.| Details of | Complete project details including the records pertaining to the home
place where [buyers has not been handedover by the ex-management. To the extent
majority of information available, the Corporate Debtor has project site with the name
fixed assets | “Santour City”/ Har Har Gange at Bawli Kalanjari, Pargana Tehsil Roorkee,
RC/736/2023 are located |Haridwar (near Patanjali Yogpeeth) and “Santour City” Dehradun.

PUNJAB NATIONAL BANK Versus KISHAN LAL & ANR. .| Installed capacity of main Not Applicable as the Company has no
To, products/ services Manufacturing Operations.
CD No. 1. Kishan lal S/o Sh. Tungal Singh (Since Deceased and to be .| Quantity & value of main products/| No business operations in the last
represented by son and Legal Heir Sh. Sanjay Kumar, R/o H.No. services sold in last financial year | financial year.
264, Village Badshahpur, Sherpur, Bhattipur, Pargana Jawalapur, .| Number of employees/ workmen | No details available .
Haridwar, Uttarakhand- 249407 . | Further details including last available| Financial statements as available with the RP //

CD No. 2. Sanjay Kumar S/o Sh. Kishan Lal, Rfo H.No. 264, Village financial statements (with schedules) | can be obtained by writing email to the RP at
Badshapur, Sherpur, Bhattipur, Pargana Jwalapur, Haridwar, of two years, lists of creditors, cirp.octagon@gmail.com

Uttarakhand- 249407.
relevant dates for subsequent events
Whereas KISHAN LAL & ANR. were ordered by the Presiding Officer of DEBTS of the process are ava”a%'e at

RECOVERY TRIBUNAL DEHRADUN who had issued the Recovery Certificate .| Eligibility for resolution applicants | Kindly write an email to the RP on
dated 07.11.2023 in OA/248/2023 to pay the Applicant bank(s)/Financial under section 25(2)(h) of the cirp.octagon@gmail.com

Institutions(s) Name of applicant, the sum of Rs. 23,75,445.00 (Rupees Twenty Code is available at
Three Lacs Seventy Five Thousand Four Hundred Forty Five Only) along 10.| Last date for receipt of expression | 12/02/2025
with pendentellite and future interest @ 9.45% Simple Interest Yearly w.e.f. of interest
01.06.2023 till realization and costs of Rs. 53,005.00 (Rupees Fifty Three 11.| Date of issue of provisional list of | 22/02/2025
Thousand Five Rupees Only) and whereas the said has not been paid, the prospective resolution applicants

N

OFFICE OF THE RECOVERY OFFICER-II
I3 DEBTS RECOVERY TRIBUNAL, DEHRADUN

w

~

Paras Tower, 2nd Floor, Majra Niranjanpur, Saharanpur Road, Dehradun
NOTICE FOR SETTLING A SALE PROCLAMATION UNDER RULE 53 OF
THE SECOND SCHEDULE TO THE INCOME TAN ACT 1961 READ WITH

THE RECOVERY OF DEBTS AND BANKRUPTCY ACT, 1993.

Date: 17.12.2024

o

o
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Torn and damaged notes can \
be exchanged at a bank.

©
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¢ ) ) 12.| Last date for submission of 27102/2025
under;stlgned has ordered the sale of under mentioned immovable/Immoveable objections to provisional list
property. . 13| Date of issue of final list of 09/03/2025
2. You are hereby informed that the 24.02.2025 at 10.30 A.M. has been fixed for prospective resolution applicants
drawing up the proclamation of sale and settling the terms thereof. You are 14.| Date of issue of information 14/03/2025
requested to bring to the notice of the undersigned any encumbrances, charges, memorandum, evaluation matrix
claims or liabilities attached to the said properties or any portion thereof. and request for resolution plan to
Specification of Property prospective resolutllon. applicants
15.| Last date for submission of 13/04/2025

Agriculture land measuring total area 3.2555 Hectare comprising (i) Khasra No.
119/1, area 2.6320 Hectare and (ii) Khasra No. 121, share area 0.6235 Hectare
(out of total area 1.2470 Hectare), in the name of Mr. Kishan Lal S/o Tungal
situated at Village Badshahpur Sherpur Bhattipur, Pargana- Jwalapur, Tehsil &

resolution plans
Process email id to submit EOI | Electronically at cirp.octagon@gmail.com
and physically at B-84, Takshila Colony
Garh Road Meerut U.P.- 250004

>

District- Haridwar, Uttarakhand. Sd/-

Given under my hand and the seal fo the Tribunal, on this date: 17.12.2024 Resolution Professional of Oct. ge-ﬂ'&i GUP‘Z
] esolution Professional of Octagon Builders an

Recovery Officer [ | pate - 57012025 Promoters Private Limited (In CIRP wef 16.04.2019)

Debts Recovery Tribunal, Dehradun

Place: Meerut Registration No: IBBI/IPA002/IP-N00147/2017-18/10383

RBI
kehta hai...

Smart bano,
Cool raho

Save that note!

You can visit any bank branch
to get damaged notes
exchanged for new ones.

THE VOICE THAT R,
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Fkia journey.

Caribbean giants !{.r;
N jamed at Lords IS0

VOICE OF
THE NATION
SINCE 1924

For more details, visit https://rbikehtahai.rbi.org.in/esn
For feedback, write to rbikehtahai@rbi.org.in
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Regd. Offics: Mutheot Camire, TG Ne ZT130E2, Punnen Road, Thirdvananihapuram, Kerala,
India - B95001, CAN © UBSSRAKLT 99TPLCO11518, Ph: +51 4741 4811400, F131427

T e e o e i S o e e B R a0 00,0024 & MESGEL, SPL.16; One plus
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AIFAM0IE0, 43T4003H7, 4TPE00409, 43400407 L3TL00436, JI7400430, LI400451, 43700455
SAAOMAED, 43400450, LH2S00476, 432400480, L32L00483, 43400428 LILO0504, AITA00EG
A2 T, dE2400510, AATA00SE0 F11T, Pl DURG DeSTRICT - BHILAL: 4555000027, 4388HN05E
RAPUR DISTRICT - RAIPUR; 4133000065, 453200267, 433 200284, 433300000, 4332011308, 433200333
433200372, 435F00I2E, S3I200347, 4I0I000SF LFIFNNANY, 43IT0COEL FARZNAGH, A3II003ED
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. 482009, BILASPUR DISTRICT: Muthaot Fnlorp Lid,, Ground Fioar, BMazonl Sheet Ho 07, Plot 3406
MeFeu Chidwk, Tilak MNagss, Blaapur, Chhafmgarh - 485007 BHELAI DISTRICT: Mulhool FinCam
Lig., Growrd Floor, Block Mo, F2, Ultar Gangati, GE Foed Supefa, Bhigs, Chhatishgarh - 280023, T
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GOLD AUGTION NOTICE

Motlce is heraby given for the information of all concerned that Gold
ornaments pledged with ESAF Small Finance Bank and not redeemed
by borrowers, despite repeated reminders and notices, of our branches,
arelisted betow. This will be auctioned as per the details given below:

DATE OF AUCTION: 20-02-2025 TIME: 2PMTO 5 PM
AUCTION VENUE:  THROUGH E-AUCTION

AUCTION ADDRESS: https://egold.auctiontiger.net
Contact Mumber: 3099013705/ 63518%4640

To register as bidder for the g=Auction with terms and conditlons, and
fulldetails of e-Auction please visit the above site.

ERANCHES & LOAN ACCOUNT NUMBERS

| BAWANA: 53240000490734, 506536, 540361, 75240001995017, 2137018, |
2352963, NEWDELHI-JANAKPURI: 63240000511734, NEWDELHI- |
PASCHIMVIHAR: 63240000500107, 500327, 500437, 501535, 5020%, |
205408, 531428, 564152%, H47438, 7H24000230720¥, NEWDELHI- |
LAJPATMAGAR: 63240000533624, 5424657, 544574, 544914

e

Customers who are interested to release the ormaments by paying the
total due amount may do so, at the respective branches, on or two days
before the date of the auction

Bidders who wish o participate in the auction shall produce their KYC
documents. GST Mo. is mandatory for registered firms/companies.
Bidders shall deposit & sum of Rs.50,000 as EMD belore participating in
the auction
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Read. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 685001,
CIN : U65929KL199TPLCO11518, Ph: +91 471 4911400, 2331427
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wfl e sfiet e s a By coreE speen &)t @ f 34,03 2024 & MSGL, SPL-16, One plus, Guide Prepaid, Super valus, ADGL and all other & montha lenure Gold loans up to 30.06.2024 and MSEB, SME Suvama & EMI dua up to 31122024
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MAuction Date: 17.02.2025 - BARAHMPURI-DELHE: 246201267, 28201278, 246201301, 2462071307, 246201 324, 246201332, 2468201334, 246201 356, 246201358, 246201 361, 2065201353, 248200408, 246201428, 2462011431, 296301463, 246301467, 246201501, 2462015086,
HAEZ01STT, 26201522, J4E2015F], 246201546, 2E2015E5], 248301554, 246201557, 2468201567, 246201562, 24621577, 246201503, 246501606, 246201612, 2463011624, 246201631, 2AEHNE32, 24E201645, 246201850, 246201651, 2621655, 24E2016548, 246011660
246201674, 24821E7D, 24E2016ET, 246201692, 246201721, 2462011723, 246201728, 246201720, 246201738, 2462301750, 246201752, 246201781, 246201 TES, 248201780, 246201777, 246301780, 246201 TET, 246301754, 246201 TE7, 246201730, 246201704 2468201808,
24620415809, 246301820, J4EA0TEET, 246201831, 246201638, 246201850, 246201568, 246201 ET2, 246201875, 246301882, 246201868, 246011897, 246201009, 246301912, 246201035, 246301542 2462010944 246301945, 246201084, 246201895, 246202012, 2453012024,
B4E202035, J4EAN0E1, J4R202032, 46202038, 246200040, F46202044 F4E2020446, 246202052, 46202054, 246203058, Z4E202058, 246202067, J4E202075, 246202077 220081, 46202082, 246202067, 24E202000, Z46202100, FAZ2670, BHAJAN PURA-MEW DELHI:
151000195, 151000208, 3161000277, 31510002300, 31510002217, 5151000223, 3161000224, 31651 00Z33, 3151000245, 161000261, 3151000267, I151D0027E, 315700734, 15100735, 315100745, 315100768, I1510K07ES, 315100804, 315100805, 316100809, 515100826,
WH100837, 315100844, 15100846, 515100858, 1100602, 3151008366, 315100939, 516700842, 315100962, 315100571, 315100078, S15100976E, 315100961, 516100295, 315101038, 5151079047, 315101040, 36101067, 15101085, 515101071, 15101079, 515101088,
MB10110E, I1EI0106, 316101108, 3510118, T18101732, F16101139, 31510140, 315101141, 1101147, 315107184, B16107183, 315101181, 3151011068 BHOLANATH NAGAR: OS7TEQOEARS, T RODEAR DATEONFOD, DATS00T 18, 007E00T18, 007EM0FAT, D97 e00730, 87800754,
QFSDIT I, CATRO0TOY, OG7E00EDS, (OT4D0EES, MTEI0RAS, 00700840, Ja75D0E4E [ATRI0R5E DG7E00ESE, (OFS00EE2, CATRIOROS, OG7R0000E, IOT500A06E. [FHA70E2T, 007500001, o700 (ATRICSL T OG7500051, JoTH0DaG2. (ATRIINST, 0G75000R4, JaTS0D0MAGT, (AT RIODSE
QOTaRDoE], MEFRINEGE, 0750097, DE7S00877, QOTS00081, OO7 00800, QOFs0d0a, [SralddE, Qo7a0t021, ETE026, 097a0i0%s, BVe019aT, JO7601040, METR1042, 0OT501062, DGFRF0ST, QOFA010TS, DTR076, QO7501077, M7e0E0, (07501004 M7E0108T,
Q97S01068, 097501122, 097501132, (87501136, 087501155, 097501166, CHANDERLOK: 0988000341, 080A000343, (9E80D0347, 058000251, DOBRONGASE, 0S8A00036T, (HBR000363, SRB0003TZ, DIBRONDE2, 0SABC0N42E, DIBR0G4S1, DMBE000433, D9BEOD045S, 0SBADID4TE
09BA000483, DIBEOD45E, 0SAR00501, 09RA000F17, 198B000S18, DSAB0ONG24, DABBODOSTE, (SARI0DS2E, 0BRAD00SI0, HBROD0SEE, DSABIO0GTE, 08RADNOSTS, CHBRIDDSES, 0RAB0005ES, (9BAN005S2, OSBRODDSSY, 0RBA0A0E04, (9BIODOE0S, DSAGBI09AE, DIBEONANS. 09BA0T0TT
O9BA0T012, OSEB01024, (9EB01082. 0SAB01084, (9BB0110T, (9BA0TI0T, MABA01128, 098807137, D98A01146, 0OBA01150, 008401154, 0SBA01173, ORABO1203, DIGR0T206, 0SRA01 215, (FBER01230, 09EA01242. 156601243, (AER01244. 0SEA01 246, DIBR0 1251, O9BA012T2, (HEB012T6,
09RA012TT, D9EE01297, 09BA01301, 080601308, JABADIIT0, DBGE01240, QORBOTIAS. OGAR012564, D9EBOTIEE, OGAB01I68, DBBOTITI. OBABOI400, (98801401, 0SBA01411, 0SBA01432, 0ABA0N436. 0O0A01462, DOBRO145E, 0DEAD1479, (HERNT4G1, ODBA0I4ET, HER01494,
09BA01ST7, OGBB01518, 098301520, 0GBA01524, 098801529, 058A01545, 0S0A01546, 058801556, DHIE01542, 00801 505, (RE01595, (96001555, DIBE01595, 09BR01613, DDBA01615, DIEBNTE 1S, (OER0TEZI, (9EANEES, 0ABA01G4E, Q0BA01A48, 00BAN1EES, 0RBA016EE, FIBATA
DELHHKARAWAL NAGAR: 2815000253, 2816000223, 2016000326, 2016000346, 2816000045, 2816000354, 2816000360, 2816000369, 2815000366, 2516000280, 2016000502, 2016000354, 2816000407, 2876000408, 2816000420, 201B00436, 201600041, 201600045, 201600888
281601032, 2B1601034, 281601042, 281601044, 281601072, 281601084, 281601101, 2816071152, 281601164, 281601174, 281600176, 281601182, 281601187, 281601192, 281601208, 21601213, 289601215, 2815601220, 281601223, 281601239, 2616012406, 261601252, 281601261
281601285, 281601300, 284601303, 2616071306, 269601323, 281601331, 281601338, 2041601340, 281601350, 2H1601354, 281601366, 281601368, 281601370, 261601380, 289601404, 281601406, 281607435, 201801444, 2B1601448, 201601451, 281601456, 281601450,
2EE0t4E, ZA160HATE 21601556, 281601558, 281601566, 281601570, 281601571, 281601579, 2A1601567, FH1601611, 281601616, 231601617, 28160623, 281601631, 231601643, 281607647 DILSHAD COLONY: OF 24001773, (T 24001 a5, OF24001601, 0F 24601802
GF24001 B80S, OF24001822, 0724001824, O0r2aln8a0, 0724004633, 024001874, Or24001816, 0724001046, 072400108580, 0F24009957. 0724001058, 0724001 B80, 0724001062 Qr2400189a7T. 0724002027, OF24002046, 0724002053, 0724002054, 0F24002080, 072400215,
OT24D02117, OF24002124. OF240029208, 0724002131, OF24002147, QF24002153, 0724002160, 0724002165, OF24002178, 0724002976, 0724002178, 0F24001 83, OF24002498, OPZ4002223, OV24002235, OF24002256, 0724002241, 0724002243, 0724002264, 024002233,
Gr2ali2 245, DF2A002280, 0024002307, 024002313, dF2e002318, OF 24002329, 0724002342, 0724002357, 974002357, OF24002363, 0724002365, Or24D02a7e, Or2aDiaarn, OF2q002380, 0724002368, 024002397, 0728002280 - OF 24002498, 0724002420, 0724002421,
24002422, 0724002457, 0T 24002039, 0724002456, 0724002450, 0724002461, OT24002470, OF 24002475, 072400625, DF2000004, OF 24002117 07 24009346, AT 2400837, 072400851, 072401007, 0P 2400045, 072401021, 472401042, OT2401077, OF2401078, OF 24071105, 072401114,
OF2401123, OF2401128, 072401132, OF 24081 3d, 072401135, 072401145, DF2A0 9945, 0724001459, 072401153, 072401180, 0F2401161, 072801163, O 2401164, 072401168, 072400168, 072400171, OT24011TE 072409174, 072404177, Q724011 78, 072401180, 02401161, 072801182,
GT240118d4, OF2401185, OT2401186, 0724011688, 072409180, 072401186, 072401207 072401 208, 07240131 5, Q72401 216, 072401217, 072401 234, 07 2401248, Q72401 253, 072401257, 072401266, 072401280, 07201282, OF 2401285, 0T 2401204, 072401298, OT2401302, 072401308,
O72401314, 072401335, 072401357, 02409345, AT2401346, 072401350, 072401368, 02401363, 072401367, 072401373, 072401375, OF241376, OVRE01363, 072401387, 072401 368, 072401394, 072404385, 072401406, 072401415, 072401433, 0724014348 072401438,
072401441, OT2401 445, 072401457, 072401458, D72401463, 072401465, OT24014 T3, OT2401481, 072401487, 072404490, D72401492 072401501, 072801503, 072401508, 072401508, 072401 510, OF2401522, 072401524, 072401536, FE1316, FE1912. DELSHAD GARDEN-DELHI:
40E3000507, 40B300)515, 4063000529, 4063000538, 4083000547, SDEIDI0SSZE, 40E30D0558, 4063000574, 400300057S, 4063000576 406300224, 406300350, 406300243, 406300244, 4DEID24S, 406300250, 406300252 4065300253, 406300257, 406300263, 406300264,
406300265, 40630037, 4DE300ZTD, 406300374, ADEI0IZED, 406300254, 06300202, 406300296, 4063005048, 406300306, 406300531, 406300338, 406300542, 406310353, S0E300561, 406300365, S065DI563, 406300391, 406300407, 406300412, 4063004178, 406300415
A0BADDEF, 06300424, 40E500428, GAMDHI NAGAR-MEW DELH|: 2108000476, 2108000485, 2108000516 210B000521, 210000528, 10RO00542, Z10B000552, F10RODOGE0E, 210R0ODOE63S, Z10H0D0EES, Z10A0006TE, 2108030704, 21080007280, 2108000736, 2108000805
210E000ET0, HA0BOGIEEY, 210B000&E20, 2108000621, 2108000823, 210a00084%, F10A000EAL, F108003650, Z10RJ00ETS, 210BD008ET. 210600742, Z10R0074E, 210E00TES, 21080077, H10E00E50, 210800651, 210800E58, 20600881, 210RO0ATD, 21080)&T2, Z10ED0BET,
A0Andond, 210800505, M0Eniazs, 20800856, 21 E0MM™), 290800073, F10A0MTL, 210600076, F10800ATS, 2108l]oas, F10801008, 210604018, 210809020, 21080108, 210801047, 210801051, 210801064, 210a01065, 210B010E5, 10801085, 210811095, 10801101,
A10801107, 2108110, 210831111, 210801128, 210801129, 210801150, 210801132, F34457, F27T45, F2E000. GEETA COLONY-NEW DELHI: 188300774, 168200801, 160200604, 16R200818, 168M00A50 1883000840 168200844, 1ER200E49, 188200853, 16EI0MEES, 168300315,
TEER00ET, 16EA00528, 168200944, 1848200550, 168200066, 188200576, 16R2009T7, 188200560, 168200962, 188200550, 16E200952, 1887005994 168201000, 198310017, 1682010748, 1REXAG26, 16B2D10E, 18a301046, 168201038, 1482010658, 168201070, 188FH07E
1BA2010TS, 188201087, 16B201095. 168201087, 168201105, 188201108, 168201113, 168201117, 166201126, 166201130, $BB201152, 1BB201163, 16B201177, 166201183, 168201186, 156201196, 166201206, GOKUL PURIDELHE 2448000255, 2446000004, 2446000305
2446000309, 2448000323, 2446000037, 2446000339, 2246000340, 294B000066, 2446000381, 2446000306, F440000300, 24456000402, 2446000411, 2446000418, 2446000428, Z446000431, 24460004233, 2946000436, 2496000437, 2446000441, 2446000442 246000456,
JLAG000466, 2496000470, Z44E000670, 244801011, 244601047, 24501081, 244601076, 244601077, 244501009, 244601122, 244601144, 244601148, 24601158, 244601162, 244601171, 244601107, 244601212, 244801206, 244601242, P44801244, 244801245 P44801247,
244601248, 244601240, 244601256, 2446071250, 244601271, 244601278, 244601279, 244601207, 244601209, 244601290, 244601200, 244601290, 244601304, 2446071307, 244601310, 244001314, PA4E01I24, 244601334, 244601342, 244801346, 244601362, 244601353
244601355, 244601357, 244601363, 244601364, 24600370, 244601381, 244601384, 244601307, 244601308, 244001394, 244601404, 244601408, 244601400, 2446071412, 244601414, PALE01A1T, 244601418, 24B01410, 24601421, 44601420, 244601430, 244601433
244601441, 244601440, 244607452, 244601456, 244607467, 244601460, 244601470, 244601473, 244601488, 244501480, 244601400, 244601495, 244601400, 244601501, 244601516, 2446071527, 244601530, 24801530, 244601541, 244601551, 244601554, 244601557,
AAG0155H, MAGD B6S, AG015T1, 260155, 244601585, J4e01508, 244601508, A4E0T611, 24400612, 244600674, 244601 634, 24601635, 244601641, 244601644, GONDA-DELHL: 2814000265, 2814000282, 2894000284, 2014000280, 28140002493, 2814000298,
2814000200, 2874000321, 2814000326, 2814000348, 2814000351, 281400757, 2R1400771, 289400778, 21400780, 281400797, 281400837, 2R1400838, 281400852, 281900875, 281400002, 231400005, 281400610, 281400040, Z51900048, 281400040, 281400053, 281400850,
FETAD00E1, ZBT40066T, 201400884, F1401004, 285401092, 2E1401015, 2814071029, 281409031, 289401037, 280401038, 281401047, 209401054, 281401006, 201401085, 231401131, 281401148, 28194071100, 281401172 284401184, 289401182, 284401187, 289401196,
2814012048, 281401212, 281409222 FR1401230, F81401242, FA1AM 245, ZA1404273, 281401274, 2B1401 278, 281401 280, 281401 231, 281401 287, F23558. KHAJURI KHAS-NEW DELHE 145401108, 1454091199, 145801136, 145401142, 145401157, 145401201, 145401208,
145801296, 1454012384, 145401234, 145401340, 145401250, 1454 27T, 148401278, 145401290, 145801376, 145401327, 145801340, 145401345, 145401346, 1454071354, 1458015358, 145401350, 145401365, 145401367, 145401368, 145401370, 145401380, 145401395,
TaS0140a, 1453401418, 145401424, 145407427, 1a3401458, 14541430, 145801441, 145401442, T43E01445, 14540071445, 145801449, 145401452, 145401454, 145401463, 145401400, 1459071470, 145401480, 145401433, 145407485, 1454071597, 145401578, 145401525
145401548, 145401 554, 145401565, 145401582, 140401982 145401 293, 145401630, 145401636, 145801643, 145401650, 145801652, 145401671, 14401672, 1454NETE, 145401653, 145401700, 145401748, 145401754, 15401758, 145401761, 145401 TET, 145401790,
145801 TER, 14540 793, 145401800, 145401 506, 145401808, 145401318, 145401 535, 145401826, 145401853, 145401 B30, 14540484 1, 145401 852, 145401855, 145401356, 14354041 B5A, 145401890, 145401900, KHUREN KHAS: Z0B2000307, 2082000335, 20920003358, 2062000340,
2082000344 208200750, FAO0TEE 208300773, 200200777, 208200TE1, JOBZ00E0Z, 209200810, 2082005814, 205200818, 200200821, 209200831, 208200544, FOE300853, 20030001 6, 20892000024, 200200025, 08300841, 209200065, 209200084 00200988 208301006,
0E201097, 20920021, H03071034, 208201044, 209201052, 00201053, 208201057, 209201062, 308201074, 208201075, 209201085, 208201131, 200201747, 208201145, 2082011685, 2082091198, 208201207, 208201213, 209201216, 00201233 208201243, 209301250,
Z0E2012E8, 208201285, 208201260, 209201304, 240301326, 209201231, KRIBHNA NAGAR: 0907000154, 0BATDO0O15T, DS0T0001 58, 0o070Dd171, 090710176, DB0T3001 B, Da0TOnI1B2, 397000194, 0B TIO018E, OR0TI00207, Pa0T00S30, A0y 0055 3, De0700540, D80T005564,
0807 DISES, 030700574, OBETOOGTE, 090TI0592, Q90700602 DR0TI0610, 090700614, D8OTI0E16, 090700636, DROTODEZE, 000700634, D8aTd06=1, 090700645, D2OMIOBE0, 0807 DI6E1, D90TI06864, 0907DO66S, O30TO0E6E, Q0LTROGES, [BOTADEEE, Q007DIGES, DROTIDETE,
Q907006T4, O30TO0ETT, QOOTOOGTE, ROTO0690, OBD70IGES, OSOTI0RSE, 090700T0S, Oedyd0yay, 0e0F0070E, De0TI0709, 090700715, 8Om0y 16, 090FOOTAT, OS07T007T 19, O90700TEY, OS0M0072d, DO0TO0TEE, 00700720, Q907O07a0, [eorTaorsd, dedrDdTas, e0rioTsEd,
QADTOOFAT, DB0TO0TAE, JO070O7ES, 0S0T00744, Q00700748 O90T0075, dO070OTER, S0TI07as, Jo07007EE, DeOTO0MG0, 000F0aTTs, O90TO0T7sE, Q907 00TED, D30mI07a4, 0o0700&E01, Co0TQ0R0E, 090700812, HOTO0E1d, Qo0T00E24, B0TO0RZE, QOD7FDOEas, D90700RL0,
JanrDdads QOnFOlads DanT0mas?. (EanvomEsl, (a0 00ess, (ROTODaTD, B0TI08TY, DB TI0ET S, OBOTIOETE, OorRaEyT, 0007855, 0D0T00E0E, DoDTO0E0T, (o07D0E0s, faor0means, [AE0Taie s, fa0moa s, [aoTaoedd, BOTi0ses, GLREMNGEET

Auvction Date: 18,02 2025 - MANDAWALI-NEW DELHL; 129400856, 102400862, 190400087, 180400805 100400686, 199400805, 103400014, 190400077, 190400836, 195400971 199400370 1054071044, 1984070585, 180404076, 108407077, 199401112, 189401114, 128401 E,
1SE0T1ET, 19520 1T3E, 19501167, 158201163, 195401164, 1984011656, 1959401173 188401165, 15534071197, 159401 210, 199407250, 1953401233, 19941 F56, 195401241, 196401 242, 199409248, 195401 250, 1994071357, 195201253, 120401 273, 195401278, 153401 277, 199401380
193807304, 199401305, 199801308, 199401308, 195820520, 1994071326, 105201300, 1994071366, 1952015363, 19940 1385, 19520155, 199401307, 198201558, 199401402, 192401412, 1204079417, 195401418, 199401431, 1959201435, 189401420, 195201497, 15994071450
199401453, 108401454, 100401476, 199401400, 198401488, 198401493, 199401519, 199401622, 199401624, 199401528, 199401530, 199401535, 190401548, 198401545 MALL PUR-DELHI: 2108000307, 2109000031, 2108000332, 2108000378, 2108000363, 2108000387,
2109000407, 2108000435, F10H000437, 2109000444, 2109000455, 2109000485, 2108000472, 2109000474, 2109000479, 2105000453, 2109000528, 200000525, 2109000545, 2109000652, 2108000678, 2109000881, 2109000564, 210900580, 210900585, 210900606, 210900611
2109006340, 2T0S00633, 210900634, 210800892, 210900703, 210000704, 210800707, 210900711, 210000728, 210R00764, 210900760, 210900768, 270900780, 210800761, 210000790, 210900791, 210800742, 10800837, 210000848, FIOMO008T, 210900883, 210B00800
210900905, 210900009, 210900919, 210000938, 210900952, 210900053, 210800056, 210800561, 210500964, MAYUR VIHAR PHASE 3: 0628000010, DE2BO00AGT. (620000370, 0G28000400, DE20000423, (820000425, 062000475, DE2RI00ME2, 620000483, 0E2E0O0493
0628000487, 0B2B0G0S00, DEZBO00S0D, (628000513, 0628000515, DE2BO00S1S. (620000522, 0628000529, DE2A00053Y, DE2BI00556. 0628000558, 0EZA000559, 0E2E000568, (HZR0005E1, 0628000582, 0626000583, DE2B000500. DE2801116, 062801726, 0B2E01131, 062801137,
OG2ZB0T138, OBZE0T1T2, 062801194, 0GZB01212, DE2B01235, 0G2A01255, DE2EB01309, (62001324, 062801327, (62001342, OG2B01361, 062801362, 062809377, DB2EB01385, DE2B01406, 062801416, DEZE01420, 062801425, OB2B01426, (52001435, 062801448, DS2B01450,
OG2E01451, DE2E01460, 0BZA01465, DE2B014T1, OGZA0T4TS, DE2B01482, 0GZA01485, DE2B01500, 06ZA01503, DE2BO1SIE, OGIE01519, DE2B01520, 062801523, DE2B01532, 0BZA0TS4S, DEZB0NGST, OGZE0155S, DE2E01560, 0GZA0157S, DE2R01ETE, OGZADIE01, DE2B01E10
IE2A01673, DE2E01635, 62801644, 062801645, OGX801665, DEZENGT0, 0601603, DE2BNGEE, O6FA01607, DE2R01608, 0628017, 062801713, 062801742, D620 740, 062801760, 062801763, 062801 Ted, 062801770, 068017, DE2B0TEY, 062801 74T, 6280803
JE2A04351, DE2801857, OE2E0MBE4, 0EZA09873, 02601845, 062301917, (E2801840. MAYUR VIHAR PHASE-: 411400524, 49140053 411400563, 411400567, 411400574, 4114005575, 411400578, 411400582, 4 11400583, 411400584 4 11400588, 411400620, 411400624,
AT400625, 411400630, 411400634, 411400637, 411400660, 4114004674, 411400677, 411400663, 411400558, 411400704, 419400708, 4114007086, 411 400707, 417400714, 411400728, 411400737, 411400758, 411400738, 419400744, 411400746, 411400747, 411400751, 411400755,
A1100760, 411400784, 411400765, 11400773, 411400776, 411400762, 411400738, 4 11400806, 411400833, 4114900842 411400659, 411400853, 4114900861, 411400885, 411400874, 4114900876, A 11400677, 411400878, 411400898, 411400830, 411400907, MAYUR VIHAR-PHASE
1z 2333000842 FI33000868, 23330006598, 2333000015, 23330009448, F353000650, 2333000865, 2333000974, Z353000000, 2333000636, 23330000868, Z33300100F, 2333001012, 2335001015, F3330010:40, 2333001042, 2333001046, 2333001048, F333001 056, 2333601070,
233300080, 2333001106, 2333030711711, 2333001124, Z33300 1127, 2333001131, 233300135, 2333001140, 2333001947, 2333001154, 2333001168, 2333001176, 235330014 7E, 2333001170, 2333001198, 2333007200, 2333001 201, 23353001211, 2333001218, 233300520, 233300522,
233300523, 233300525, J3330D5ET, 233300555, 233300564, 233300565, 233300568, 233300574, 233300574, 233300570, 233300588, 233300591, 233300504, 233300508, 233300504, 2333006803, 233300609, 233300815, 233300674, 2353300618, 233300632, 233300833,
233300640, 2330644, 233300645, 23330646, 2533300648, ZI3300654, 23330I6ES5, 2353300680, 253300666, FIFZID0EET, 2533300670, 233300672, 233300675, 2I30ETE, 253300678, 233300830, 233300683, 2353300684, 233300685, 233300686, 253300667, 23330060
23330068584, Z33IN0E9T, 233300689, F33I0T0E, 2333007148, 233300720, 23330072, 233300727, 233300728, £33300734, 233500735, 233300737, 233300743, 233300747, 233300754, 233300757, 253300762, 233300766, 23330070, 233300772, 2333007713, 233300774
ZA33007TFE, Z3SF00T7E, Z33300TEY, 233300785, 23330070G, 233300780, 25333007085, 233300807, 2533008048, 353300805, 2533300822, 233300B23, 233300835, 2353300850, 2533300855, Z33300B6T, 233300674, 233300835, 233300850, FIF3ADBSE, 233304904, 233300800
233300915, 2353300010, F53300908, FIFI00034, 33300935 F216431. PATRPARGAMN): 20000068Z, A00E00GET, 2D0BI0E9E, 2008900711, 200000723, 200000741, 200900743, 200800740, 20080075S, 200800764, 200Q007E8 200800811, 200000820, 200900821, 200200R35,
N0E0IEES, 200D00E40, 200G00E51, 200000865, 200900870, 200000871, 200900877, 20030890, 2008000914, 200800817, 200900931, 200000835, 200900059, 2I0I0540, 200900951, 2008900364, 20090987, 200000893, 200901012, 200001013, 2004901018, 20801024,
200801025, 200001037, 200001037, 200001 045, 200001060, HOE01065, 200501065, 2008049072, 200001073, 200001078, 200901 0ES, 200001108, 200801112, 200001124, PREET VIHAR: 400800250, 400E00254, A0DG002ES, 400600200, 4D600ZE2, 40080088, 400800380,
A00G0IGE0T, 400600304, ADME00ENG, 400600006, A0DG00G0, 400E00328, A0MGDIEA0, 400800331, 400600330, 400RI033E, 400600539 AD0RO034T, 400600342, 400600343, ADDGDOS4E, 400600347, 00600551, 400B0036%, 400600564, A00E00365, A0DGOOSES, 400E003ET,
A00ERIETS, QOME0NATE, 40080047E, 400600368 4008007397, 400E004O%, 400600426, 400600428, 400600431, 200600436, FAGH]). ROHMTASH NAGAR-NEWYW DELHE 2045000865, 2045000475, A045000977, 2045000586, 2026001002, 04001078, 2045001041, 20450010635,
A0S0 084, J045001 (85, 2045001088, 2045001145, 2045001147, 2085001152, 2045001163, 204B001160, 2045001165, 8001174, 2085001177, 20450011848, A04R0037 2, 2046RETA, JO4E00GET. 204500419, 204600426, FM00E53, 28500482, 4500465, A04B00470
450040, 204R00487, 204500468, 204500494, J04500504, 2045600508, 204500621, 204600622, 204500543, PO4GI0540, 204500656, 204500560, 204500661, 204600574, 204500588, 204600590, 2045006049, 204500616, 204500618, 204500631, 204500641, 04500642,
2045006083, 204500605, 204500680, 204600708, 204500710, 204500710, 204500725, GLMSGLRTSNIT11, SHAKARPUR: 0742000523, 0742000638, 0742000837, 07420005641, 0742000644, 0742000582, 0742000618, 0742000615, OT4Z000645, 074200219, (74200220,
074200255, 074200262, 074200260, 074200266, 074200270, OT4200287, 074200200, 074200296, 0T4200014, DT4200215, 074200328, 074200320, (74200353, 074200334, 074200341, 074200244, 074200867, 074200060, 0TI200361, OT4200368, 074200371, 074200408
074200416, 074200419, 074200423, 074200431, OT42004365, 074200446, 074200454, 074200457, FF1318, F21702 SOMNIA VIHAR-DELHE 315601181, 315601182 315601192, 315601204, 218601217, 316601219, 318601233, 315601248, 215601272, 315601276, 315601278
J1BE0TIT0, I1SEH1NT, J1BE0143, 315601348, 15601364, 315601289, J15601300, 315601396, I15601308, 315601410, J16601414, 315601430, 315601436, 15601457, J15607459, 315601465, I15601474, 215601475, J1L601478, 216607488, 315601499, 15601501,
15601506, 315601507, 315601510, 315601511, 315601513, 318601521, 315601522, 315601528, 318601530, 315501531, 315601541, 315601542, 315601544, 315601564, 315601568, 315601573, I15601575, 215601582, 315601509, 316601591, 315601502, J15601584,
15601555, 315601596, 315601607, 315601609, 318601613, 315601614, J1BE01621, 315601624, I1SE01626, J1SE0162T, I18601632, J15601633, 318601638, J156071641, 15601642, B15601650, I15601655, 315601660, 315601668, 315601666, 318601667, 315601668,
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